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(Brief summary of proceedings)
Friday, 28 March 2025 / 07 Chaitra 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Question Hour :

Starred Questions No. 61 to 64 were asked and replied to. Replies to Starred Questions
No. 65 to 80 and Un-Starred Questions No. 192 to 280 were laid on the table except
reply to Un-Starred Questions No. 281 & 282, which were not received.

11.56 AM : The Chair named Hon’ble Members of Opposition Shri Sanjeev Jha, Shri
Kuldeep Kumar, Shri Vishesh Ravi, Shri Mukesh Kumar Ahlawat, Shri Jarnail singh,
Smt. Atishi, Shri Prem Chauhan, Dr. Ajay Dutt, Shri Vijender Singh Kadian, Shri Som
Dutt and Shri Sahi Ram, and escorted them out for obstructing the proceedings of the
House.

Ruling by the Chair :

The Chair gave a ruling regarding Starred and Un-starred Questions on ‘7eserved
subjects’.

He stated that Questions regarding the reserved subjects shall be admitted by him on
case-to-case basis.

He further stated that in the matter of ‘Services’, the Hon’ble Supreme Court has
decided that it is not a reserved subject and Questions of this Department shall be
admitted and answered.

12.07 PM : The Chair named Shri Surendra Kumar, Shri Punardeep Singh Sawhney
and Shri Anil Jha, Hon’ble Members of Opposition and escorted them out for
obstructing the proceedings of the House.

Discussion on Reports of C&AG :
Discussion on Report of the Comptroller and Auditor General of India on Performance
Audit Report on Functioning of ‘Delhi Transport Corporation’ relating to Government
of NCT of Delhi (Report No. 4 of 2024) and Finance Accounts and Appropriation
Accounts of the Government of NCT of Delhi for the year 2021-2022 & 2022-2023
laid by Smt. Rekha Gupta, Hon’ble Chief Minister on 24 March 2025 & 26 March
2025 respectively.
The following Members participated in the discussion :

1. Shri Satish Upadhyay

2. Shri Sanjay Goyal
The Chair adjourned the House for 15 Minutes.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on Reports of C&AG continued :
Shri Sanjay Goyal continued his speech.
3. Shri Ashok Goel
4. Shri Kulwant Rana
5. Shri Gajender Drall
The Chair adjourned the House upto 02.00 PM for Lunch-Break.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on Reports of C&AG continued :
6. Shri Tarvinder Singh Marwah
02.27 PM: Sh. Abhay Verma, Hon’ble Chief Whip requested the Chair that in
view of Navratri Festival, the sitting of the House on 01 April 2025 (Tuesday) &
02 April 2025 (Wednesday) be commenced at 02.00 PM.



Taking the sense of the House, the Chair scheduled the time of commencement of
sitting at 02.00 PM on 01 April 2025 (Tuesday) & 02 April 2025 (Wednesday).

7. Dr. Pankaj Kumar Singh, Hon’ble Minister
Smt. Rekha Gupta, Hon’ble Chief Minister replied to the discussion

10. 02.46 PM  Statement by the Chair

The Chair made a brief statement and referred the Report on the findings of the CAG
Reports and referred Report on Delhi Transport Corporation to the Committee on
Government Undertakings and Finance Accounts & Appropriation Accounts of the
Government of NCT of Delhi for the year 2021-2022 & 2022-2023 to the Public
Accounts Committee with the directions that the Committees should submit their
Report within three months. Further, the Transport Department and DTC should
submit their ATNs to the Assembly Secretariat within a period of one month from
now.

11. 0253 PM  Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the

Chair:

1. Shri Shyam Sharma 7. Shri Parduymn Singh Rajput

2. Shri Karnail Singh 8. Shri Sanjay Goyal

3. Shri Kulwant Rana 9. Shri Raj Kumar Bhatia

4. Shri Harish Khurana 10. Shri Raj Karan Khatri

5. Shri Umang Bajaj 11. Shri Ajay Mahawar

6. Smt. Shikha Roy 12. Shri Mohan Singh Bisht,
Hon’ble Deputy Speaker

12. 03.28 PM PRIVATE MEMBERS’ BUSINESS

Private Members’ Resolutions :
I. Shri Mohan Singh Bisht, Hon’ble Deputy Speaker requested the Chair that his
following Resolution may be taken up in the next session :-
“This House resolves that the name of the Mustafabad Assembly Constituency may
be changed to Shiv Vihar Assembly Constituency in view of the sentiments of
constituency voters”’.
The Chair requested the member to submit a fresh Notice in next session.

13. 03.29 PM II. Shri Ashok Goel, Hon’ble Member moved the following Resolution :-
“This House resolves that new cow shelters may be constructed and ensure proper
maintenance of existing cow shelters for stray animals and cows”.
The following Members participated in the discussion :
1. Smt. Poonam Sharma
Shri Sanjay Goel
Shri Manoj Kumar Shokeen
Shri Gajender Drall
Shri Kulwant Rana
Shri Tarvinder Singh Marwah
Shri Tilak Ram Gupta
8. Shri Karnail Singh
Shri Ashish Sood, Hon’ble Minister of Development replied.
The Resolution put to vote and adopted by voice-vote.
14. I[II. Shri Sanjeev Jha, Hon’ble Member was not present in the House. Therefore,
the following Resolution to be moved by him lapsed :-
“This House resolves that Delhi Government ensure implementation of free
distribution of Gas Cylinder on special occasions”.
15. 04.13PM  The Chair adjourned the House upto 02.00 PM on Tuesday, 01 April 2025.

ARG

Delhi Ranjeet Singh
28 March, 2025 Secretary
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